OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
NORTH DISTRICT: ROHINI COURTS : DELHI

LINKk ROSTER
in supersession of all earlier orders, if any and 10 streamiline the work of DJS Courts {Civil Jurisdiction) in Norh
thstnct, wnd 10 dispose of any urgent Rent and Civil et application (except guardianship & small cause cases) arising

ot el regular maters already pending in the court, the following link rosier has been made & shall come into Farge with
isglile effect

(Rent Matters)

SN0 .'~I||m1; of the Court . Mame of the 1.1ni|. Officer -
i1} (2} B _ = {3} I _
| sh. Mirender Singh, (SCIRC) Mz Niharikn Kumar Sharma (ACHCCI/ARC)

2 Ms Niharika Kumar Shanma (ACJCCI/ARC) | Sh. Virender Singh, (SCARC)

Mot I cise the Judicial Officer mentioned in column oo, 2 happens to be on leave or unavailable due 1o any

Feasin, the Judicial Officer mentioned in column no. 3 shall hear amd dispose of any wrgent Ren
mattertupplication,

(Civil Matters)

SN Mame ol the Cour Name of the st Link ui’-li:;er [ _Na mt_uf l]w I Li-nk Eﬂin:r
in 2 (3} (4)
I 5h Virender Singh. (SCHRC) Sh Rakesh Kumar-] Ms, Mihanka Kumar Sharma
_ USCCIASCHGdn Judge) P (ACICCIARC)
Sh, Rakesh Kunur-11 hs, Milarika Kumar Sharme Bh Kumar Rahual
(FSCCIASCIGDn hudpe) (ACHCCIARC) (vl Judge)
i v, Nihanka komar Shari Sh, Kumar Rahuyl 5h, Virender Singh, (SCIRC)
i ACLCCARD) (il Judpe ) )
b Sh. B Baho &h. Virender Singh, (SCVRC) 5h Rakesh Kumar-11 '
{Cmil Judge) JJSEDASCJ{Gd.n Judge)

Motz In case the Judicial Officer mentioned in column oo, 2 happens to be on leave or unavailable duc i any
reason, the Judicial OMicer mentioned in column no. 3 and in absence of Judicial Officer mentioned in

column no, 3 then the Judicial Officer mentioned in column no. 4 shall hear and dispose of any urgent
Civil manertapplication,

—Talsti>
IVIMAL KUMAR YADAV)
FRINCIPAL DISTRICT & SESSI0NS JUDNGE
NORTH DISTRICT, ROHINI COU RTS, DELHI,

Mo VAL b R D 10F W ud]/Norh/RCI2022 Delhi- L'u."ﬁ;'_- L

Capy Torwarded tor infarmation to:-
I The Ld Regisirr General, How'ble High Court of Delli, Mew Dell.

The Ld. Principal District & Sessions Judge. (Hgs), Tis Haznn Courls, Delhi
Oifecers concerned.

1 The President/Secretary, Rohini Coun Bar Association. Delhi
o PS Tothe mnderagned,
Repder ta the undersigned
I Branch Incharge. Facilitation Contre, Rohini Court Complex, Delhi
8 The AQ)Branch In-Charge, Filling Section. Rohini Court Compley, Delhi
. The Record OMicer. Rohini Court, Delly
4 The Web-site Committee/North District. Rolini Courl Complex, Delhi.

F The Branch Incharge, Care Taking Branch, Rohini Court. Debhi with direction 1o fix the erder on all potice boards of
this cour comples.

Branch In-Charge R& 1, for uploading on Lavers,

ql
PRINCIPAL MSTRICT & SESSIONS JUDGE
NORTH DISTRICT, ROHINI COURTS, DELHL.



